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CB!llRAL ADMIRISTRA'l'IVE TRIBUNAL 
AUXiilMD BBtlCH 

XilXiiXMD 

Original APPlietUon Bo, 1021 ot 199f 

Allahabad thia the O§tb day of 

Hon'ble Mr.s. Dayal, Member (A) 

2000 

Vijay Shankar ~Dton, son of Late Sri Preu Sbankarr 

Tcajon, Beaiaent of Banglow Ro.•9.A/li, Defence 

Colony, Bhagwat Da• Ghat, JCanpur-208001. 

1. 

Applicant 

Vepua 

Urdon of Im'lia through the secreta,;y. Hin­

iat.ry of Defence, New Delhi. 

2. Chairman/Directer General Or«D&nce F~tory 

Board, lO~uckl&nd Road, Cillc4tutta. 

3. The Geaeul Manager, Oalnance Equit eent 
Factory, JCanpur-20800 1. 

Reapondents 

By Advocate Shri Amis; Stba.lekar 

o a D B a ( Oxal ) -----

This application has been filed for 

direction to the respondents to set aside the 

letter dated 30.7.93/03.8.93.alQnQwith seniority 

list as far as the applicant is concerned showing 

the date of holding the post of Chargenan Grade I 

we.£. 14.8.92. He alse •aught direction to the 
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respondents to 4eci•e repreaenteti OtiS made on 

08.6.92 and 03.9.93 and promote the applicant 

to the poet of Chargeman Grade II w.e.£. 09.11.81 

as Aaaistaat Store Holder w.e.£. 26.11.81 aa• 

Store H•lda. w.a.£. 31.10.90 , with consequential 

and retiral benefits. 

The case of the applicant is that he 

was appointed as Supervisor G~ade •a• on 10.5.1968 

in A.F.o. Factory. Hazratpur, which was closej on 

01.4.77. The applicant was absorbed in DGOP Org­

anisation on the post of Supervisor Grado •.t.• aM 

poated at O~nanco 1-actory, Chanda. The applicant 

was transferred from AFD F&ctory, Hazratpur to 

Or4nance £qutpment Factory. Kanpur as su~isor 

Grade 'A'. A Central Seniority Liat was published 

on 2S.9.i8. in which the name of the applicant was 

not shown. The applicant made a representation to 

include his name in the Central Seniority List of 

supervisor Grade • A • • '1'be applicaats claim to be 

promoted tc CharQaman Grade II on 28.3.1994 on the 

basis of lcx:al senior! ty. The Central Senior! ty 

List of Grade •A • wa• amended by the oxder dated 

19.5.1992 and the applicant was placed at serial 

no.252-A between Shri J.P. Saxena-at serial no.252 

and Shri Abdul Salan-at serial no.253. It is the 

claim of the applicant that he was not allowed 

pro,.tiona en the basis of amended seniority list 
-

of Supervisor Grade 'A'. He shoul4 have been given 

promotion to Chargem&n Grade II. Ghaz-geman Grade I 

and store Holtler w.e.f. 01.9.-79, 26.11.81 and 

31.10.90 respectively on the b&sie 

~vted to Shri Abdul Salam as far 

of promotion 

as first two 
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tie concerned and Shr1 K.H. SMJ:'In& who ia just 

below to him as fax- as praaotion to the poat of 

Store Holder is concerned, because Shri eM:xiul 

Salam had retired ia Augaat. 1987. The applicant. 

made representations in 1992, 1993 and 1994,which 

AM in .. unreplied. We fiad that the repreaenta tion 

.. ted 11.4.1994 is comprehenaive although repreaent­

ationa dated 08.6.1992, 25.8.93 aDd 03.9.93 also 

contained the same requeat. 

3. We are of the opinion that the respon-

•ents ahoul• be given a time bound direction to 

decide the representation of the applicant ~Dd 

grant him notional promotion, if his representation 

is acceded to, on notional basis uci give him 

benefit in his retiral dues • 

•• 
to dispose of the representation 4ata4 11.4.94 by 

re~soned and speaking order, within a period of 3 

months from the date of furnishing a copy of this 

order alon<JWith copy of the repreaent&tion by the 

applicant. There shall be no oxder as to costs. 

The o.A. is disposed of accordingly. 

~~J 
M!mber (J) Member (A) 

/M.M./ • 
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